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THE MINISTER OP STATE 1N THE 

MINISTRY OF HOME AFFARS (SHRJ 
NIHAR RANJAN LASKAR): (a) Yes, 
Sir. 

(b) to (d). Government does not 
favour formation of Associations in the 
Intelligence Bureall which is a security 

orgaai at ion. On the other band, it bas 
et up Staff Councils both at the Head-

quarter and in the regional unit of the 
IB for di cu iog with taff the way and 
mean of olving their problems. 

A section of the employees of the 1B 
have formed the so called ('Intelligence 
Bureau Employees As ociation" (!BEA) 
The A ociation' is not recognised by the 
Government. 

Experience has hown that formation of 
A ociations i detrimental to the efficiency 
and di cipline in a ensitive organisation 
Jike 18. Government consider that the 

aft Councils, wbich have already beea 
et up in tbe organi ation, are an appro-

priate forum for discu ing the problems 
of staff. 

(e) P romotion are made according to 
re ruitm n1 rule rela1ing to variou post . 
Different quota have been pr c;i J for 
promotion ro ar iou grade . The posts are 
al ·o categori cd 11 "Selection" or "Non-

lection" d4.:p nding upon the job content 
and the requirement of talent dt nious 
level . Tn the non-"'a1etted grade on the 
ex cutivc: side. promotion ba o ·n 
enrority- um-m:rit. A percentage t 

po t have I b en ct apart for prom -
tion on th ba i of limited Dep rtmental 
C mp titive . :.imination. 5 per -.nt of 
the po tc;, out of the quota for promorion 
on the bnsi of seniorty-cum-merit can be 
filled by promotion of out tanding pcr-
on. 

Promotion of 11ire t recruited in 
Mlnlnry of Rome Affairs 

9906. HRI BHEEKHABHAI: Will 
tbe Mini ter f HOME AFFAIR 
plea ed to ta le : 

(a) whether the eniority of the dir ctly 
recruited p r on uch a A i tanl 1s 

fixed separately according to their pro-
portion in the recruitment rules; 

(b) if so, whether their promotions Rie 
also made according to their seniority so 
fixed; and 

(c) the year upto which the directly 
recruited Assistants have been promoted 
against regular vacancies (ii) against leave 
vacancies; the date upto which the depart-
mental promotees have been promoted 
against regularlleave vacancies in regard 
to the Ministry of Home Affairs? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RANI AN LASKAR): (a) and 
(b). Substantive vacancies in the Assis-
tants Grade are filled 50 per cent l>y direct 
recruitment and 50 per cent through the 
persons included in the Select List. The 
inler-se seniority of both these categories 

is fixed according to the recruitment quotas 
as provided in the Central Secretariat Ser-
vice Rules, 1962. Promotions to the 
Grade of Section Officer are made from 
this Combined Seniority List. 

( c) Direct recruit Assistants of 1973 
batch. along with the promotees from 
the lower grade, in the Combined Senio-
rity Li t have been promoted against regu-
lar tea~e vacancie in order of their 
enority. 

"Corre pondencc in Hindi by Central 
Board for Prevention nd Control of 

Water Poilotioo" 

9907. SHRI R. . RAKESH: Will the 
PRIME MINISTER be pleased to staie: 

(a) the total number of letters original-
ly writren to ea h Hindi peaking Sl::tte 
during the second half of 1981 by the 
Central Board for the Prevention and 
Control of Water Pollution under th 
Admini tartive cntrul f the Department 
of Environment a also the number of 
letters out of them sent in Hi ndi and the 
rea ons for not ending the remaining I -
ters in Hindi; 

( b) the total number of letters recei -
cd by rbe Board during the aid penod 




